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Raid by Pakistanis on 1. & K. Border 
(Kotmehra Village) 

f ~i D. C. Sharma: 
Shri D. D. Pnri: 
Shri P. R. Chakraverti: 

*132. ~  Shri Narasimha Reddy: 
I Shri Himmatsinbji: 
I Shri P. K. Ghosh: 
L Shri Sham La) Saraf: 

Will the Prime Minister bl! ples!<ed 
to state: 

(a) whether it is a fact that tw':!nty 
armed Pakistanis raided Kotmehra 
village in the Chhamb area in Jammu 
and Kashmir State on the 22nd Decem-
ber, 1963; 

(b) if so, the reaction of Govern-
ment thereto and the action taken in 
the matter; and 

(cj whether people of the border 
areas in Jammu and Kashmir have 
demanded rifles for the security of 
their life and property? 

The Ministen" Of State in the MiJlis-
try of External Affairs (Shrimati 
Lakshmi Menon): (a) and (b). Yes, 
Sir. On the night of December 21122, 
1963, about fourteen Pakistanis from 
across the international border bet-
ween. Jammu and West Pakistan, in-
truded into village Kotmehra, near 
Police Station Khaur in Chhamb area, 
with the intention of iootinga shop. 
The intruders had an encounter with 
the border police but escaped after 
leaving 'behind the stoTen articles. A 
case has been registered at the Police 
Station Khaur. 

(c) No such representation bv the 
people on the border, has been re-
ceived reoently. (Earlier Government 
of Jammu and Kashmir had supt'lied 
anns to people living on the border 
for their security). 

r Shri N. R. La!Ikar: I Shri Ramaebandra Ulan: 
Shri Subodh 1IUIIIda: 

*133. < Sbri P. K1IDhu.: 

I Sin"! 1. B. S. Bi.!Jt: 
Shri P. C. Borooah: 

L Shri D. C. Sharma: 

Will the Minister of Defence be 
pleased to state: 

(a) whether Government propose to 
acquire submarines for the Navy; and 

(b) if so, whe1.her any decisions have 
been arrived at and if so, the nature 
thereof? 

The Minister of Defence 
Y. B. Chavan): (a) and (b). A 
decision regarding this has not 
been taker.. 

Armaments from abroad 

(Shri 
final 

yet 

[ 
Shri Hari Vishnu Kamath: 
Shri Yashpal Singh: 
Shri Sarjoo Paadey: 
Sbri 0Ilkar Lal Berwa: 

"13" J Shri S. M. Banerjee: 'l Sbri D. C. Sharma: 
I Shri P. C. Borooah: 
I Shri Mohan Swarup: 
I Sbri P. R. Chakraverti: 
L Shrimati Savitri NIgam: 

Will the Minister of DefenCe be 
pleased to state: 

(a) whether any firm agreements or 
contracts have been made with 
friendly countries for the supply of 
arnnaments and equipment and for 
necessary training in connection with 
the strengthening and modernisation 
or our Army, Navy and Air Force; 
and 

(b) if so, the broad outlines thereof? 

The Minister of Defence (Sbri 
Y. B. Chavan): (a) and (b). A State-
ment is laid on the Table of the House 
[Placed in Library. See No. LT-2299! 
64]. 

Settlemeat of bonier clisputeI! 

[ Shri BisbanehaDder 
: Seth: 
1 Sbri B. P. Yadan.: 
I 8bri DhaOll: 
I Shri Harl VishDa Kamath: 

-135. -{ Shri Blbhatl MIshra: 
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Shri D'. C. SJam.: 

/
' Slui IIarisb Chandra 

Mathv: 
L Shri S. N. Chaturvedi: 

Will the Prime MiniB&er be pleased 
to state: 

(a;) whether it is a fact that India 
has received Soviet Government's note 
containing proposals for an inter-
national agreement renouncing the 
use of force in settling border dis-
putes; 

(.1» if so, the reection of the Gov-
ernment o.f India thereto; and 

(c) whether Government's reactions 
have been communicated to Soviet 
Union? 

. The MIiBiIRer Of State in the Millis-
try of bternal Aftairs (Shrimati 
Lakshmi Me_): (a) Yes, Sir. 

(b) The Government of India 
broadly agree with the approach made 
in the Soviet proposals. The Govern-
ment of India maintains that no prob-
lem can. be solved by use of force and 
that all Governments should agree to 
renounce the use of force fOr settling 
territorial disputes and also undertake 
to withdraw to the territorial bounda-
ries where these have been altered by 
force. Such an agreement could lead 
to reduction Of tensions a.nd assist in 
building international confidence, 
which is essential, if a treaty on gene-
ral and complete disarmament is to 
be achieved. 

(c) Yes, Sir. 

mdialls In Zauibar 

( Shri Hem Barua: i ,Slari P. R. Chakraverti: 
,!lJri Maheswar Naik: 
Sbri P. C. BorGoah: 
Shri S. C. SamaDta: 
Shri ADjanappa: 
Shri Ra.meshwar Tau.tia: 
SIlri Praka!lh Vir Shastri: 

, : 'JG. Shri Nath Pai: 

Shri Hem Raj: 
8ftri lndrajit Gupta: 
Shri U. M. Trivedi: 
Shri Tau. Siagh: 
Shri Kappeu: 
Shri Mohan Swarap: 
Shri Koya: 
Shri Eswara Reddy: 
Shri Gulshan: 
Shri Krishnapal Singh: 
Shri D. D. Maatri: 

l Shrimati Savitri Nigam: 

Will the Prime Minillter be please 
to state: 

(a) whether it is a fact that lndiaus 
in ~ n i r were attacked and their 
property looted recently; Bnd 

(b), if so, the details of the incident, 
and the extent of losses suffered by 
Indians concerned? 

The Deputy MiIlister ia the MiDis-
try of bternal Affairs (Shri Dia.esh 
,Singh): (a) and (b). A coup d'etat 
took place in Zanzibar on the 12th 
January, 1964, There was a general 
break-down of law and order and 
cases of looting and -arson 
occurred. Persons of Indian arigin 
were amongst tho!le who su1fered 
ca;sualties and loss of property. The 
extent of such losses are not yet fully 
known. 

ChiDakari olli~r  

*1S7. Shri C. K. Bbattacharyya: 
Will the Minister of Laboar H' 
Employ_t be pleased to state: 

(a) whether it is n fact that on the 
12th January, 1964 a part of the mine 
II in Chinakuri Collirery caved in; 

(b) whether it is al80 a fact that 
two persons were killed thereby; and 

(c) whether any enquiry ha;s been 
made to find out the causes of tile 
accident and if so, the er~on  res-
ponsi ble for this? 

The Depu.ty Mini*r in the Mia-
istry of' LabolR' a... EmpleJDleat 
(Shri It. 1[. !II&I'riy.): (,,) and (b). 




